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Payment of Pension to  Government 
Employees Rendering more than 

33 Years of Service

6302.  SHRI B. D. SINGH; Will the 
Minister of FINANCE be pleased  to 
state:

(a) whether it is a âct that Gov­
ernment employees rendering 33 years 
service are paid 50 per cent pension on 
retirement and in case of lesser ser­
vice, their rate of pension is propor­
tionately reduced;

(b) whether it is a fact that pension 
of persons rendering more than  33 
years of service, js not proportionately 
increased; and

(c) if so, the reasons for thjs ano­
maly?

THE  MINISTER  OF  STATE  JN 

THE  MINISTRY  Of FINANCE

(SHRI SAWAISINGH S1SODIA); (a) 
The present rates of pension which 
came into force on 31st March,  197& 
are as under. These rates are appli­
cable to a qualifying service of 33 
years. If the qualifying service is less 
than 33 years the pension is reduced 
proportionately.

(b)  and (c)  The ceiling on  the 
maximum service qualifying for pen­
sion has always been a b">?i~ part of 
the pension formula, to which maxi­
mum pension is linked.  The service 
rendered beyond this period is  not 
taken into account for working  out 
pension.  Before 1-1-1973 the maxi­
mum service qualifying for pension 
was restricted to 30 years. On 
recommendation of the Third 
Commission this was raised to 33 years 
with effect from 1-1-1973.

Amount  of m onthly pension

(i)  Upto first Rs. toon/- oi average emolu­
ments reckcnable for pension 5*>°o  average emolument s.

(ii)  Next Rs. 500/- oi average emoluments
for pension 45% ol average  emoluments.

(iii)  Balancc of average emoluments redo- 40 % of average emoluments sulj et  to  then 
nable for pension condition  that  the  maximum  pensio.

docs not exceed Rs. 1300 per month.
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Separate Domestic Terminal at 

Meenambakkam Airport

6304. SHRI  K.  RAMAMUHTHY: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) whether there is any proposal 
to have a separate domestic terminal 
in Meenambakkam Airport;

(b) if so, the details of this scheme 
and when it will be commissioned;

(c) the reason for the dropping of 
developing Madurai Airport  runway 
for servicing Boeing Aircraft.; and

(d) by what time the airport  in 
Vagaikulam near Tuticorin would be 
commissioned?

THE MINISTER OF TOURISM AND 
CIV.L  AVIATION  (SHRI  A.  P. 
SĤ RMA): (a) and (b). Construc­
tion of a new  Domestic  Terminal 
Complex at Madras airport at an esti­
mated cost of Rs. 10.04 crores  has 
been approved by the  Government. 
This project is likely to be completed 
by 1983-84  Scope of the project in­
cludes:

(i) Construction of domestic ter­
minal building with a peak hour 
handling capacity of 1207 arriving 
and departing passengers;

(ii) Construction  of  associated 
apron area, apron lights and refuel­
ling system;

(iii) Construction  of  taxi-links, 
ground support equipment, parking 
area; and

(iv) Construction  of  approach 
roads and car park area for the new 
terminal,

(c) The proposal for strengthening 
Madurai airport runway for  Boeing 
737 aircraft has been deferred due to 
paucity of funds.

(d) There are no plans at present 
to construct an airport in Vagaikulam 
near Tuticorin.

Export of Eggs

6305.  SHRI T DAMODAR REDDY: 
Will the Minister of COMMERCE he
pleased to statc:

(a) the quantity and value of ex­
port c f eggs from India during the last 
two years, year-wise; and

(b) names of the main exporters of 
eggs and the names °f importing coun­
tries?

THE MINISTER  OF  STATE  }N 
THE  MINISTRY  OF COMMERCE 
(SHRI KHURSHEED ALAm KHAN):

(a)  The quantity and value of ex­
port of eggs from India during the 
last two years was as under;

Yc;lr  Q,t\  Value
(Hundred)  (K.i in !akh<)

'978-79  '-*8,388 14 .03

1; 79-80 5*. Sifi 20-5'

(Apr 1 79 to 

Januir / 80)

(b)  A statement of exporters of eggs 
from India is attached. The importing 
countries are Kuwait, Bahrain, Dubai. 
P. D. RY, Doha and Saudi Arabia.




